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(b) ifso, the details thereof ancithe reasons therefor;
and

(c) the remedial measures taken in this regard?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) No, Sir.

(b) and (c) Do not arise.
Growth in Export by Bhilai Steel Plant

424. SHRIMADAN PATIL : Will the Minister of STEEL
be pleased to state :

(a) whether the Bhilai Steel Plant has registered a
significant growth in export despatches during the first half
of the 1997-98; and

(b) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) Bhilai Steel Plant has registered a significant growth in
exports despatches during April-September,1997 vis-a-
vis corresponding period last year. Exports of iron and
steel materials from Bhilai Steel Plant during April -
September,1997, April-September,1996 and percentage
growth are as under :

Quantity : MT (Prov.)

Product April-Sept. 97° Apr.-Sept-96 %age
Growth
Steel 291573 168530 73%
Pig lron 91250 Nil —_
Total 382823 168530 127%
[Translation]
Touts

425. DR.BALIRAM:
SHR! MANIBHAI RAMJIBHAI CHAUDHARI :

Will the Minister of RAILWAYS be pleased to state :

(a) the total number of touts apprehended in the
reservation offices in the country and particularly in Delhi,
Mumbai, Varanasi, Allahabad and Lucknow duringthe last
five months;

(b) the total number of cases of connivance of railway
employes in blackmarketing of tickets came to light; and

(c) the details of measures/action taken by the
Government to check the blackmerketing of tickets?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) 1328 touts were apprehended onthe Zonal
Railways, including 138 touts in Delhi, Mumbai, Varanasi,
Allahabad and Lucknow stations.
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(b) 97.

(c) Frequent check are conducted to combat
malpractices and blackmarketing of tickets at important
railway stations and reservation offices. Touts who are
anti-social/unscrupulous/unauthorised elements/persons
operatinginand around reservation offices/railway stations
are apprehended and handed over to the police for
prosecution under Section 143 of the Railway's Act,1989.
Staff indulging in such activities are suitably taken up.
Closed Circuit TVs are alsobeing installed at few important
railway stations to detect/watch the activities of the touts
and anti-social elements.

[English]
Urban Land Ceiling Act, 1976

426. DR. T. SUBBARAMI REDDY :
SHRI SONTOSH MOHAN DEV :
SHRI NARAYAN ATHAWALAY :
SHRI ANNASAHIB M.K. PATIL :
SHRI SARAT PATTANAYAK :

Will the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state :

(a) whethera Group of Ministers have been examining
the feasibility of amending the Urban Land (Ceiling and
Regulation Act,1976;

(b) if so, the details of the proposed amendmens; and

(c) by what time the final legislation in this regard is
likely to be taken up ?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T.G. VENKATARAMAN): (a) and (b) The Group of Ministers
considered the proposals toamend the Urban Land(Ceiling
and Regulation) Act,1976. However, after examining the
matter in detail, the Government has now decided, in
principle, to repeal the Act.

(c) The Urban Land (Ceiling and Regulation) Act, 1976
being a Central Act, can be amended/repealed after the
Legisiature(s) of at least two concerned States pass a
resolution empowering the Parliament to amend/repeal
the Actin accordance with Article 252 (2) of the Constitution.
Once such resolution are received from at least two states,
the Government will take further necessary action in the
matter.

[Translation}
Demands of Porters

427. SHRI BHIMRAO VISHNUJI BADADE : Will the
Minister of RAILWAYS be pleased to state:

(a) whether some demands of porters of Mumbai are
lying pending with the Government;

(b) if so, the details thereof;



